: | . | Year. =
;.fifmfdaugnmfmoraw@ JPINLﬁSH mﬂn 10
, belonging t/SLHAR (EL1S (ATOVE, ASERLY S €T,

ﬂm 'na pmgnﬂ'f"‘lfmﬂg as mul\llli_g:-‘m-lgl.g\q'.‘--ll A T SEARNIBES NI N RN PR B
give herein below the detalls of the assets (immovable, movable, bank balance, etc.) of

myself, my spouse and dependants*:

\51\% 2 (Assets In joint name indicating the extent of joint ownership will also have to be
af
Q
S\

given) :
ESE L L %“}féﬁ . »@«ffﬁ; %—.—.%
Name({s) |

() | Cash 6,000 i i 2
(i} [Deposisin | = |
HNB: Fiﬂ!nﬂal m l
Institutions And |0,
'HW‘B&HHW o e e SRS
Financial
Companies
(ill) | Bonds, 3516’ lov0 |
Dmmm and {mpNT H)r‘ ‘

companies

sl . 3”’%{
(Iv) | Other financial
lniﬁtﬂﬁ_ons:
NS5, Postal s ) 134
Savings, LIC -
Policies, etc BB B e

{v) | Motor Vehicles | :
(detalls of ‘ [« ‘ A1 e
make, etc.)

(vi) | Jewellery (give
details of
weight and 1) - i Sy e
value) ;

(vii} | Other assets,
such as values B
of claims / 1 s i

interests

Note: Value of Bonds / shares / Debentures as per the latest market value in Stock
Exchange In respect of listed companies and as per books in the case of non listed
companles should be given.

* Dependant here means a person substantially dependent on the income of the

employes.




B. Detailsof Immovableassets e

[Note: Properties in joint ownership indicating the extent of joint ownership will "
also have to be Iindicated] : ‘ . e ke
B2 Description Seifl | Spouss | Dependant-i | Dependant-2
{) | Agricultural Land o

- Location(s) =

- Survey number(s) '

- Extent (Total {3

measurement)
Current market value

[ () | Non-Agricultural Land
| = Location(s) :

= Survey number(s)

- Extent (Total

measurement}

' - lug

(i} | Bulldings (Commercial
and residential)

Location(s)

- Survey fdoor

number{s)

- Extent (Total

measurement)

| - Current market

| value

{iv) | Houses / Apartments,

etc.

- Location(s)

- Survey /door

number(s)

- Extent (Total

measurement)

- Current market

value 2

{v) | Others (such as J

intarest in property) : :

(2) 1 give herein below the details of my liabilities / overdues 0 public financial
institutions and government dues:-
[Note ; Please glve separate detalls for each item)

Sr. | Description Name & sddrass af Bank / | Amount outstanding as
No, Financial Institutions(s) / B AN ease

&)
(a) (i) Loans from Banks
(i) Loans from financial
institutions
(iil) Government Dues:
(a) dues to departments
dealing with government
accommodation
{b) dues to departments
dealing with supply of
| water
(c) dues to departments
dealing with supply of
electricity




S

B.

Petails of Immovable assets
[Note: Properties in joint mawmp indlwtlng the extent of joint ownership will

have to be Indicated] -

Duuipﬁeﬂ

Seif

bmi
Hame

o
(0

Agricultural Land
~ Location(s}
= Survey number(s)
- Extent {Total
measurement)

ﬁmnﬂln‘tQ

Dependant-3
__Blg, Name |

~Current market value

(1)

I.ouuonts)
« Survey fdoor
number(s)

« Extent (Total
measurement)
- Current market
valie

W)

Hmm f Apurtmenn.

t.ocat!on{s)
- Survey fdoor
number(s)

= Extent (rotal
measurement) .
* Currant market

)

value
Others {s_uc_h as
interest In property}

4

-

-

{

—

2)

1 give herein below the details of my liabilities / ovendues to public financial
institutions and owmment dues:-
[Note ; Please glve separate detalls for each item)

57,
HNo.

Nluﬂan

' mn&ﬂm of Bank /
Financial Institutions(s) /

(2)

(i

| institutions

Amount cutstanding as

[ e

NP~

mmm
(i) Loans from financial

L L‘—'_
1)

1)

(i) "(ill) Government Dues:

{2) dues to departments

dealing with govermment
muodation

))

))

(b) dues to departments
dealing with supply of

\)

r
() dies to departments
dealing with supply of
electricity

Wﬂ




(@) dues o departments | p@ih n/) L N/A

dealing with telephones
(e) dues to departments
‘dealing with gcvemment Jpi ])
transpnrt {induding

: ,{f} Other dues, if any 0 : /)

(6) | (1) Income Tax including L
¥ ‘surcharge [Also indicate [ s
:uhf':l nlmmeﬁ?nzm G}ﬁ 11
3 c
fled. Give also pen:.ﬁ,;;m (ppni-ENS PR O%ﬂ/
P - i

(i) Wealth Tax [Also
Indicate the assessment NTL
 year upto which Wealth
i) Belear s P i

a n

e of proprietiry N )

¥}
(iv) Property Tax

/)

€. Parsonal Detail
GPF/CPF/PRAN No, 1MMI03319.6 YA
Gender ] EE (M/F)

L T 3' 9. 9_ 1 2

Class/Group 1= Q

1a/B/C)

o S b L P ]
[Full Name e.g. B.A.S.-Blhar Administrative Service,

B.S.5.- Blhar Secretariat Service elc.)

Home District i CAXHIESARPD -

I hereby declare that the above details are true to the best of my

knowledge and belief,
ssgnatureM ............................ ’YV\ Yin-
Name of Employes: Qﬁﬂﬁ ﬁm\ QU mﬂ"&

Plam..@ A TNA— Designation:. (@ ﬁ 0 K- CLE&K

-----------------

HstﬂL
Dﬂe@ 97’#%) D mmm@%% LENESLATLYE g
& 2 ’ sect, , £ TNA
Note: Pleasa sign each page of the declaration. Asset declaration form
: must be in A4 size white paper with computer typed (single side)
in prescribed format.

T 2P
a2 ﬁ/ﬂ




